RAJYA SABHA [22 April, 2002]

Recommendations of NMC

3053. SHRI AIMADUDDIN AHMED KHAN (DURRU): Will
the Minister of SOCIAL JUSTICE AND EMPOWERMENT be
pleased to state:

{a) the important recommendations made by the National
Minorities Commission during the last thrce ycars and the current
year; and

(b) the action so far taken thercon?

THE MINISTER OF SOCIAL JUSTICE AND
EMPOWERMENT (DR. SATYA NARAYAN JATIYA): (a) and
{b) The National Commission for Minoritics have made number of
important rccommendations during the last three years. These
recommendations have been referred to the concerned Ministrics’
Departments of the Central Government as well as to the State
Governments for taking appropriate action and sending details of
action taken to the Ministry.

Assets of NMFDC, NBCFDC, etc.

3054. SHRI AIMADUDDIN AHMED KHAN (DURRU): Will
the Minister of SOCIAL JUSTICE AND EMPOWERMENT be
pleased to state:

(a) the assetstorpustapital of the National Minorities Finance and
Development Corporation, the National Backward Classes Finance
and Devclopment Corporation and the SCAT Finance and
Development Corporation;

(b) the work done by the NMFDC, so far, minority community-
wise; and

(c) the steps being takcn to accclerate the work of NMFDC?
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